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L O K  S A B H A

TuBsdcy, May 10, jp66lVaisakha 20, 
1888 (Saka)

The Lok Sabha met at Eleven of the 
Clock.

[ M r . Speaker in the Chair]
O RAL ANSW ERS TO QUESTIONS

Cochin Shipyard

+
*1571. Shrl Hnkam Chand 

Kachhavaiya:
Shrimati Renuka Barkatakl: 
Shrl Onkar Lai Berwa:
Shrl P. C. Borooah:
Shn M. L. Dwlvedi:
Shrl Bhaffwat Jha Azad: 
Shrl Subodh Hansda:
Shri S. C. Samanta:
Shrl Vlshwa Nath Pandey: 
Shrl Ravindra Varma:
Shri R. S. Pandey:
Shri Rajeshwar Patel:
Shri R. Barna:
Shri Manlyangadan:
Shrl Warior:
Shri Vasodevan Nair:

W ill the Minister o f Transport, 
Aviation, Shipping and Tourism be 
pleased to state:

(a ) whether the Anal project re­
port on the Cochin Shipyard has 
been submitted to Government by 
the foreign collaborators; and

(b ) if  so, the action taken thereon?

The Minister of State in the Minis­
try of Transport and Aviation (Shri 
0. M. Poanacha): (.v  Yes, Sir. Tae
Report was received only on 27th 
April, 1966.

(b ) The report, which is a volum­
inous document, is under the active 
examination of the Government.
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JV ? W*? frsprm : #  3TFRT 

^T̂ rTT £ far sft iTf

% 6K l WTTOHT o,

W T  TT?t ift  £ ?

vjr^nr wrw if anrr^ft ?

Shri C. M. Poonaoha: The report 
has just now been received. The 
matter is under consideration. A fter 
examining all aspects, technical, fin­
ancial and other, and after Govern­
ment has taken a decision on the re­
port, further information can be 
made available.

T O  VTfTHT : #  JIMHI 

jf *£ei

^FRVTT VTWT f  

STT* *Tf5T ^7 JWT

f l  WT JTRT W^RTT

% Fnrnrr ^T*rr 3ft fn fh r  m f  It,

Shri C. M. Poonacha: This point
also is under consideration, because 
the element o f foreign exchange 
would depend upon certain technical 
aspects. The matter is under the 
active consideration o f a technical 
committee specially constituted for 
this purpose. A fter completion of 
these examinations, we w ill be In a 
position to know what exactly the 
foreign exchange element would be.

Mr. Speaker: When w ill it be pos­
sible to place the report on the Table 
of the House?

Shri C. M. Poonaoha: Because these
are technical matters, I cannot set a 
time limit for that. It w ill be done 
as soon as possible, without undue 
loss o f time.
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* o  m o  f t t f t  : *  ^  *rR*TT 

j  f v  sft s r fd 'w  *4 < * R  % 

sr^T  fa*n w  fc, fo?r%

ir t fk  fwrcT% ^  %ftr ^

M m f t  3  ^  ? W  % &TTT

WT& if  f*RT»TT OTFT ^TT *ftt ^  fT'ftJ

^ r  ctv f t  ^rpft =*rrf^' «ff ?

^  *m  ^ i <ui t  ?

Shri C. M. Poonacha: The report
was to be submitted by April, 1960 
according to the agreement reached 
with them, and they have submitted 
their report in time. There has not 
been any delay. Our technical com­
mittee w ill go through it and come 
to some final conclusion.

This is an entirely foreign concern 
which was entrusted with the task of 
doing the project study and giving 
the project report.

Shri Bhagwat Jha Axad: In view 
of the fact that we have got great 
essentiality for this shipyard and 
especially because of food shipments 
coming to our country we need this, 
may I know whether Government 
think it desirable to put any time­
limit for its consideration, or whether 
they have any schedule in mind for 
the construction of this shipyard?

Shri C. M. Poonacha: Without undue 
waste o f time this matter w ill be 
examined and final conclusions reach­
ed. The Government is quite aware 
o f the need for having additional 
shipyard facilities. Docking facilities 
and such things which arr very press­
ing at the mome.it, and t lis questioi 
w ill be given the mo?t exped’ Uca* 
consideration at a’ l levels.

Shri S. C. Sam&nU: Is it not a fact 
that w ill be compared with the report 
was prepared by indigenous consul­
tants, and if so may I know whether 
that the preliminary project report 
submitted by the foreigners?

Shri C. M. Poonacha: No, Sir. Ac­
tually this very company submitted a
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preliminary report earlier, and fo l­
lowing that up they have now, 
within the time stipulated, submitted 
their final project report.

Shri R. Barna: In v jew  nf the pre­
sent need of foreign exchange, may 
1 know whether Government is put- 
tir.g off the execution of the project 
till after the fourth Plan?

Shri C. M. Poonacha: No, Sir, that 
is not the thing.

Shri Warior: May I know whether 
the Government has any idea of tak­
ing up this project phase by phase 
executing the primaries earlier or 
only after a final decision on the en­
tire project report is taken by the 
Government any work w ill be taken?

Shri C. M. Poonacb.i: The prdiirin- 
ary report whjch was submitted 
did envisage two stage development, 
the first phase and the second phase. 
Accordingly, the report also envis­
ages two stage development. These 
are matters for details exaniination by 
u technical committee.

Shri R. Ramanathan Chettiar: Two
years ago the then Minister o f Trans­
port in reply to a question stated 
that the foreign exchange component 
for this project w ill be Rs. 8.16 
crores. From the reply to supple- 
nrientaries, the Minister for Transport 
now says that he is awaiting the re­
port of the technical committee. Are 
we to understand that the foreign 
rxchange element depends upon the 
w ill be round about the figure indi­
cated two years ago.

Shri C. M. Poonacha: That was a
rough estimate. Actually the foreign 
exchange component has increased or 
overall development o f Industrial 
production within the country. I f  
two years ago the assessment was on 
the basis of a certain figure, today 
m view of our various developments 
that have taken place in the country 
in respect of port installations and 
such other requirements, the foreign 
exchange element need not be all 
that lor all the time to come.
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Shrimatl Savitri Nigam: As th tie  is 
no dearth o f experts in this country,
I would like to know £re»n the ben. 
Minister why our own experts and 
(•ngineers were not included in mak­
ing a preliminary survey and what 
iî as the reason for giving it entirely 
to foreign experts?

Shri C. M. Poonacha: In this matter 
o f development o f shipyard at Cochin 
with facilities for dry docking, repairs 
ar,d the berthing vre need foreign con- 
iultants; in this regard there is 
dearth o f expert consultancy advice 
i this country and we had neces­
sarily to go to these expert”.

Shri P. Venkatasubbalah: Since this 
i a long pending scheme may I know 
\ hether Government w ill be in a 
I  osition to give an assurance that 
( ren though there may be some 
1 runings in the Fourth Plan pro- 
j *cts, this project w ill go through?

Shri C. M. Poonacha: That is the 
i itention of the Government at the 
n oment.

Price of Paddy fixed by States

*1572. Shri Yashpal Singh: W iil the 
Minister of Food, Agriculture, Com­
munity Development and Cooperation 
be pleased to state:

(a ) whether different prices of 
paddy have been fixed by the States 
iji Eastern region;

(b ) i f  so, whsther any effort haj 
been made to dev'se a uniforn. price 
policy for the region; and

(c ) the result thereof?

The Minister of State In the Minis­
try of Food, Agriculture, Community 
Development and Cooperation (Shri 
(iovlAda Meaon): (a ) Yea, Sir.

(b ) No, Sir. It is not possible to 
bave a uniform price for the entire 
legion.

(c) Does not jriae.

U3T?rw f a j :  f i r  ^ F r r  

cTcTT ^ far U H  *Pt fa r

f r w  t  «iTff q r  wffaT

STTcTT &

STPT 5TST %TT 'TTcTT

fTT Tft t  ?

Shri Govinda Men on: Purchase
prices are fixed by the State Govern­
ments regard bein" had to the p»vu- 
li&r or special cmdit.ioris prrvaiiu.g 
in each State. Therefore, it is not 
possible to have a uniform price fix­
ed for all the States. Even in the 
absence of controls, i1 should be r»«t- 
ed that different prices prevail in 
different parts of the country.

trnrr i f  ^ r v r

Srft ^  1 Sm trrrr s t r

^ <+'l < ^ 1 5 ^ o  ^  STfaT

^  S 3 2 ITT <a

q rr 1

W W  : <TPTVT 1PFTT

OTT ?

XTJTTnT f*T$ : ^TT TT ffPT I 

6 3TTV *T*T ?

hft srete fann i

ohnr : *rrc ift *r 

w tf in fa *  f t  m  h tp t % t * r  

iTjrrm f a f  : * r t  * w,

JTTcT-’JlTTft TPTT faff ^  fflfr ^TT $

fn ft m^7T?ftTRrr w rr i

Shri Govinda Menon: I have not
been able to understand.

Mr. Speaker: The produce o f the
farmer is taken at a cheaper rate and 
when he requires for his own con­
sumption later on after six months, he 
gets it at double the price.




